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HighTechnoIog: ' umU.S.A. 

LlAMENTARY AFFAIRS (SHRIMATI MARG-
ARET ALVA): (a) to (d) C.B.I. is presently 
functioningunderthe administrative control of 
theMinistryafpersomel public Grievancesand 

f/J7.SHRMATIBHAVNACHIKHALlA:WiI pensions for all purposeS excepting the func-
the PRIME MINISTER be pleasedto state: tionaIaspectsoftwosmal Divisions viz. Interpol 

and Central FOJenSic Science laboratory. which 
(a)whether1heGoverrmenthrNeleCP '[ ct are with Ministry of Home Affairs. There is no 

the United States of America to revoke the ban adYerseeffectonthewortOngofCB I because of 
on the transfer of high technology; 

(b) if SO, the response of USA 1hePeto; and 

(c) the other altemativesteps. if BIPI. being 
taken in this regard? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF SCIENCE AND TECHNOLOGY 
(DEPARTMENT OF ELECTRONICS AND 
DEPAR~ENTOFOCEANDEVELOPMENT) 

AND THE MINISTER OF STATE IN THE MIN-
\STRYOFPARLIAMENTARYAFFAIRS(SHRI 
RANGARAJAN KUMARAMANGALAM): (a) 
to (c) Information is being collected andwiH be 
laid on the table of the House. 

Dual Control OverC.8J 

50a-SHRI KHELAN RAM JANGDE: Will 
the PRh~,t MINISTER be pleased to state: 

(a) whether there is dual adminjstrative 
control overthe Central Bureau of Investigation 
(C.B.I.): 

,oJ) if so, the details thereof; 

(c) whether the working of C. B.Us being 
affected adversely as a resuh of this dual centreI; 
CI'Id 

(d) if so, the remedial steps proposed tobe 
taken in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL. PUBLIC 
: .:RIEVANCES AND PENSIONS AND MINIS-
r ER OF STATE IN THE MINISTRY OF PAR· 

such anarrangement. 

BenchotKalI ' haHighCouttatHubii 
~ 

509. SHRI KODAKANI GOWDANA 
SHIVAPPA: Will the PRIME MINISTER be 

. pleasedtostate: 

(a) whether the proposal to set up a Bench 
oftlqlCoUltafKamatakaatHubliDharwarhas 
since been finalised; and 

(b) ifso, the details thereof? 

THE MINISTER OF STATE IN THE MIN-
ISTRY OF LAW. JUSTICE AND COMPANY 
AFFAIRS: (SHRI H.R.BHARDWAJ): (a) No, 
Sir. 

(b) Does not arise. 

[English! 

Crash of MIG - 2 

510. DR.S.P.YADAV: 
SHRI SHRAVAN KUMAR PATEL: 

Will the PRIME MINISTER be pleased to 
state: 

(a) whether a MIG 21 of Indian Air Force 
crashed recently into an army exercise camp at 
Gwalior killing the pilot and four army jawans; 

(b) if so. the details thereof andtheoutcome 
of the inquiry, if any conducted into the circum-
stances leading to the crash: 




